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(CAPT. SATISH KUMAR SHARMA): (a) and (b) if so, the steps laken 10 improve the 
(b). One Geophysical party was deployed in the conditions in the Govemment hospital in Delhi? 
Haldibari· Kamlabari area on the north bank of 
river Brahmaputra (Assam) in the field season 
1986-87. Interpretation ofthe seismic data has 
nOll)rought oUI any feature interesting from 
hydrocarbon exploration point of view . 

Bomb Disposal SQUADS 

8525. KUMAR I PUSHPA DEVI SINGH: 
Wil:thc Ministerof HOME AFFAIRS be pleased 
to~tate' 

(n \ 'Nhptherthe Govemment have any pro-
p()~ ai tccreate separate specialised bomb de· 
teel ;'m and disposal squads; 

(b' i1 so. the details theteof: 

Ie) whether any directives have been is· 
sued to the State Govemment in this regard; and 

(d\ if so whether the State Governments 
have observed such directives? 

THE MINISTER OF 8T ATE INTHEMIN· 
ISTRY OF HOME AFFAIRS (SHRI RAJESH 

,PILOT) (a)and(b). Bomb Detection and Dis· 
posa! Squads are already available with the 
some Central Para-Military Forces. 

(c) and f dl The Central Govemment have 
advised all the State Govemmentto set uptheir 
Bomb Detection and Disposal Squads. many 
Stale Government are reported to have already 
done so 

Hospitals in Delhi 

852. SHRIJEEWANSHARMA:Willthe 
Ministero! HEALTH AND F AMll YWElFARE 
be pleased to state: 

(a) whether the Govemment hospitals In 
Delhi are ill maintained and there is general fall 
in standards; and 

THE MINISTER OF HEALTH AND FAM-
IL YWELFARE (SHRI B. SHANKARANAND): 
(a) and (b) . The functioning of Government 
hospitals is periodically reviewed and facilities 
are upgraded within the overall availability cf 
resources. 

Official Secrets Act 

8~7. MAJ.GEN (PETDI BYUWAN 
• CHANDRA KHANDLJR!: Will the Minister (,f 

HOME AFFAIRS be p!eased to state 

(a) whether there IS 3:>" proposaito amen-j 
the Official Secrets AC". 1 !?23: 

(b) ifso. thedetai!s thereot: ~'ld 

(c) the time by whicr, it is likely te be 
amended? 

THE MINISTER OF S'T' ATE IN THE MIN· 
ISTRY OF HOME AFFAIRS (SHRI RAJESH 
PILOT): (a) to (c). There have been various 
suggestions I recommendatio'1s for amending 
the Official Secrets Act. 1923. However, as this 
matter is both complex and sensitive the issues 
Coneerned require very eareful and through 
analysis and examination and it is therefore. not 
possible to furnish details and the exact time 
frame !orformulating the views in the ma~er. 

Directorate General of Hydrocarbons 
Sector 

8528. DR. [j VENKATESWARA 
RAO: Will the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state' 

(a) whether the Govemment have set up 
Directorate General of Hydrocarbons Sector; 

(b) if so. the main objectives for setting it t' 
em 




